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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.569/2023
ALOK KUMAR APPLICANT
VERSUS

UNION OF INDIA & ORS. RESPONDENT(S)

STATUS REPORT ON DEMARCATION OF HINDON RIVER
FLOODPLAINS WITH AFFIDAVIT

1. This report is submitted in compliance with the Hon'ble NGT's order
dated 26.05.2025. It summarizes the current status of floodplain
demarcation for the Hindon and Yamuna rivers, explains the survey
methodology, and addresses the Tribunal's queries on the use of
drone surveys and Highest Flood Level (HFL) determination.

2. Hindon River Floodplain Survey — Status and Challenges:-
The Hindon River floodplain in Ghaziabad and Greater Noida covers
approximately 850 km2. To date, about 200 km?2 have been
surveyed and delineated, leaving 650 km2 remaining. The UP
Geospatial Directorate (Survey of India) reports that progress on

the remaining area has been impeded by procedural and
environmental constraints. Specifically, portions of the survey area

lie within an aviation “red zone,” meaning that aerial operations
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require special clearance. As noted by the Survey of India, "due to
the concerned area being in the red zone, the work of data colfection
is hampered due to non-permission of drone flying” Letters seeking
authorization have been sent to the Ministry of Civil Aviation (MOCA)

and to local air traffic control, but no permission has yet been

granted.

In addition, unusually heavy monsoon rains have submerged large
stretches of the river and its banks, further delaying fieldwork. The
Directorate’s communications indicate that "due to excessive rainfall
during the monsoon season... most of the rivers of the state are
submerged, which is hampering the data collection’. These factors
have made it infeasible to complete the UAV (drone) survey at
present. The authorities expect that once the requisite clearances
are obtained, the remaining 650 km2 of the Hindon floodplain can
be surveyed within approximately 2-3 months.

+ Summary of Challenges: The combination of regulatory
approvals pending (MOCA/ATC clearance for UAV flights) and
adverse monsoon conditions has caused the current delay.
The State has been working at the departmental level to

expedite permissions, and drone data collection will resume

as soon as possible.
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o Expected Timeline: Upon securing authorization, the
Survey of India indicates that the drone survey and data
processing for the remaining 650 km?2 can be completed in

about 2-3 months. Thereafter, the floodplain boundaries can

be finalized.

True copy of the communication dated 11/09/2025 from
survey of India regarding flood plain zoning of Hindon river
and issues in data collection due to drone permission and
rainfall is annexed herewith and marked as Annexure-1.

3. Tribunal’s Observation (26.05.2025) — Drone Methodology
and HFL Determination:-In its order dated 26.05.2025, the
Tribunal noted that the Hindon survey had not followed the same
drone-based met_hodology used for the River Ganga, and it directed
the Survey of India to explain why this was so and how the 1:100-
year Highest Flood Level (HFL) with one-meter contour line will be
determined. The following points respond to that query:

« Methodology Consistency: The Survey of India confirms
that it intends to employ the same high-resolution UAV
photogrammetric techniques used on the Ganga. Under these
methods, drone flights collect overlapping high-resolution
imagery, which is processed to generate a Digital Surface

Model (DSM) and Digital Elevation Model (DEM) of the river
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corridor, From the DEM, contour maps (at 1m vertical
intervals) are derived This produces a precise topographic
répresentation of the floodplain. (In fact, similar drone
surveys have already been conducted over part of the Hindon,
and the technique is in principle identical to that used on the
Ganga.)

Reason for Delay on Hindon: The reason this methodology
has not yet been fully applied to Hindon is purely operational
- namely, the need for clearances and the recent flood
conditions as described above. There is no technical difference
in approach; once permissions are granted, UAV teams will
resume operations and use the same processing pipeline to
map the Hindon floodplain.

Determining the 1:100-Year HFL Contour: The 1:100-
year HFL is determined by hydrological analysis of the river’s
flow records (flood frequency estimation) and flood modeling.
In practice, flood data (e.g. highest observed water levels and
modelled 100-year discharge) yield a specific water elevation
above a datum. This elevation is then overlaid on the surveyed
terrain model. In the DEM derived from the drone data, a

horizontal contour line at the calculated HFL elevation is drawn

at one-meter vertical intervals. The contour line corresponding
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to the 100-year flood height marks the outer boundary of the

floodplainIn short, “the floodplain zone with a 1:100-year
Highest Flood Level, with a one-meter contour, will be
ascertained using drone survey”by generating the elevation
model and selecting the HFL contour. This is the same
approach prescribed for the Ganga, and it will be implemented
for Hindon once the survey data are available.

4. In conclusion, the State’s agencies are actively pursuing completion
of the Hindon River survey as directed. Delays have been caused by
regulatory clearance requirements and seasonal flooding, and
efforts are underway to overcome these challenges. Once UAV
operations resume, the Survey of India will apply the established
drone-mapping method (DSM/DEM generation and contouring) to

derive the 1:100-year HFL contour.

Through
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Place: New Delhi
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AFFIDAVIT

I, Rajkumar Vern Aged About 57 Years S/O Shri Nanak Chand Vern Is

presently Posted As Irrigation Construction Division, Ghaziabad, Uttar

pradesh. Having An Office At Ghaziabad, Uttar Pardesh.b

1. That I am posted as stated above and well conversant with the facts
of the present case€ and as such competent to swear this affidavit

before this Tribunal.

2. That the accompanying status report has been drafted by our

counsel upon my instructions.
3. That the contents of the accompanying status report are true and

correct, and the knowledge has been derived from official records

and nothing material has been concealed therefrom.
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verified on solemn affirmation ot OEmiabad. on]thisSEP 207fday of
2025, that the contents of the foregoing affidavit are true and correct to

the best of my knowledge and no part of it is false and nothing material

has been concealed therefrom.
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